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Mr S.P. Singh counsel for the applicaht. x o

Counsel for the applicant wants to withdraw this *
OA with a liberty to file appeal before the approprlate

authorities as per relevant rules.

Accordingly, the OA is dismissed as withdrawn
one. However, liberty is granted to the apphcant to ﬁle:

appeal before the approprlate authorlty

A
- (Meenakshi Hooja) ' (Justice K.C. Joshi) - -
Member (A) , Member (J)
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